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LThe motions of Demands for DeEmaND No. 12—_DEFENCE SERVICES,
Grantg which were adopted by the NoN-EFFECTIVE—CHARGES

—Ed.
Lok Sabha are reproduced below ] Mr. Speaker: Motion moved:

DemAanD No, 9—DEFENCE SERVICES,

“That a sum not exceeding
Rs. 40,18,000 be granted to the
President  to complete  the sum
necessary to defray the charges
which will come in course of pay-
ment during the car ending the
31s| day of March, 1962, in respect

(N1

of ‘Ministry of Defence’.

DeEMAND No. 9—DEFENCE SERVICE:,
EFFECTIVE-ARMY

“That a sum not ecxceeding
Rs. 1,90,95,65,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962. in respect
of ‘Defence  Services, Effective—

(1)

Army’.

DEMAND No. 10—DEFENCE SERVICES,
EFFECTIVE-NAVY

“That a sum not exceeding
Rs. 18,37.60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of ‘Defence  Services, Effective—

LR}

Navy'.

DemanNp No. 11— -DEFENCE SERVICES,
EFrFECTIVE-AIR FORCE

“That a sum not ec¢xceeding
Rs, 57.69,02,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of ‘Defence Services, Effective—
Air Force'”

“That a sum not exceeding
Rs. 17,04,95,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of ‘Defence Services, Non-Effec-
tive-Charges'.”

DeEmMAND No. 111—DEFENCE CAPITAL
OuTLAY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 30.21,88,000 b granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the ycar ending the
31st day of March, 1962, in respect
of ‘Defence Capital Outlay’.”

Ministiy oF CommMunNiTy DEevELoP-
MENT AND CO-OPERATION

Mr. Speaker: We will now take up
the Demands relating to the Ministry
of Community Development and Co-
operation,

Demaxnp No. 6—MiINtsTRY oF CoMMuU-
NITY DEVELOPMENT AND CO-OPERATION

Mr. Speaker: Motion moved:

That a sum not exceeding
Rs, 27.99,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of Minisiry of Coinmunity Deve-

LR

loprment and Co-operation’.

Demanp No. 7—CommMmuNITy DEVELOP-
MENT ProJects. NaTioNaL ExteEN-
SION SERVICE AND CoO-OPERATION

Mr. Speaker: Motion moved:
“That a sum not exceeding
Rs. 2,75,57,000 be granted to the
President to compilete the sum
necessary to defray the charges
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which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of ‘Community Development Pro-
jects, National Extension Service
and Co-operation!.”

Denaxn No. 110—CariTaL OUTLAY OF
THE MINISTRY OF COMMUNITY DEVE-
LOPMENT AND CO-OPERATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 4.96,04,000 be granted to the
President to complete the sum
necessury to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1962, in respect
of ‘Capital Outlay of the Ministry
of Community Development and

LR}

Co-operation’.

Mr. Speaker: Does the hon. Minister
want to initiate the debate?

The Minister of Community Deve-
lopment and Co-operation (Shri §. K.
Pey): 1 would speak at the end.

Mr, Speaker: Mr. Raghubir Sahai.

Shri Raghubir Sahai (Budaun) Mr.
Speaker, Sii, I take this opportunity
of congratulating the Ministry of
Community Development and Co-
operation for having taken up the
Panchayati Raj in all seriousness and
having made good progress within the
last two years. In this connection I am
very glad to know that even the Sar-
vodays leader, Shri Jaiprakash Na-
rayan, has paid a well-deserved tri.
bute to the Panchayati Raj and in that
connection a tribute to the Prime
Minister as well as to the Minister of
Community Development and Co.
operation.

Sir, we already know that Rajas-
than and Andhra have been the first
and foremost in the fleld of panchu-
yati raj and thev have almost finished
—why almost—they have finished
more than one year of that great ex-
pPeriment. Madrar has alse tekex wp
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that experiment in right earnest
though it is proceeding in stages. To
begin with, only in 75 blocks during
the first stage panchayati raj has
been intraduced. Then, we are given
to understand that during the second
stage 130 blocks would be covered by
the panchayati raj and during the
final stage 165 blocks,

16.37 hrs.
[Surt HEDA in the Chair]

We also understand that Mysore
has gone in for the three tier system.
So also Orissa, Punjab and Assam,

Now, this is by no means a mean
record of achievement within the last
2 years. It will be too early to pass
a judgement in regard to this experi-
ment. But, from the trends that
some of us have been able to see in
Rajasthan and Andhra. we find that
those States are proceeding in the
right direction and they have not
falsified our expections. From what
we say in  Rajasthan and Andhra
with 1egard to the working of the
panchayati raj, we can say that the
relations between the officials and the
non-officials are getting more and more
cordial, that the development work
is being taken up in right earnest,
that funds allotted to these bodies,
the panchayat samitis and zila pari-
shads and the village panchayats are
being properly utilised and the con-
dition of the backward people is
being looked into. And, finally, the
tendency to blame the officials and to
criticise them has decrcased (o a
very greal extent.

One of the criticisms against the
Community Development movement
has been that this movement had not
been able to create self-reliance
amongst the village people. That was
considered to be one of the weak
points of the movement. But, experi-
ence gshows that sclf-reliance amongst
the rural people can only be generat-
ed by the introduction of panchayati
raj. We know that in Rijey'han a=d
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[Shri Raghub'r Sahai]

Andhra and also in Gujarat, they
have shown remarkable self-reliance
on the part of the people who are
engaged in this great experiment.
For instance, in many village
panchoyats that we have secn, we
have found that the people, the elect-
ed representatives, are raising their
own taxes and utilising them for
their own good,

Shri M. B. Thakore (Patan): Not
in Gujarat.

Shri Raghubir Sahai: With regard
to Gujarat the things are more hope-
ful because there not only the per-
mitied taxcs are being raised buu
voluntary contributions have also
been made

They are made for specific purposes
with the consent of the village people,
I expect that Rajasthan will do bet-
ter now because the elections to all
these three  bodies have  just  now
taken place and we should under-
stand that self-ycliance can come only
gradually and by experience by the
grow h of self-confidence and an
awareness of the functions that are
imposed upon therse bodies. Another
complaint that is usually being ralsed
the community development move-
ment is that the backward classes are
being neglected or have been neglect-
ed. In this connection also, our own
experiences of Rajasthan, Andhra
and Gujarat have a different tale to
tell, We are sure that all that was
expected has not been done because
it is a very dificult problem to raise
the condition of these economically
backward people. But something tan-
gible has been done in order to ame-
liorate the condition of these people.
Sir, in Gujarat we were surprised to
see that wherever we went we found
that untouchability had almost been
abolished.

Shri K. U Parmar (Ahmedabad—
Reserved—Sch. Castes): Mr Chair-
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man, before the hon. Member pro-
ceeds further, 1 would like to ask
certain questions. He is an hon.
Member of this House and he has
made e statement that the condition
of the Scheduled Castes in Gujarat
is better than that in Rajasthan and
Andhra. But cur experience is this.
One person who sat in the Chair in
the gram panchayat was thrown in
the holy pyre but this is the state-
ment that is made by hon. Member
here as a disciple of Mahatma Gandhi.
Godse has not killed Gandhiji, it is
these liars who are  making such
statemcents here.”

Mr. Chairman: Order, order. This
is not the right way.

Shri K. U. Parmar: This is abso-
lutely a wrong statement 1 represent
Gujarat; I come from Gujarat.

Mr. Chairman: This is not the
richt wav of intervening., Sometimes
it is allowed when a Minister speaks
because  certain guestions may  be
asked. The hon. Member may try
for his chance and he may make any
complaint he likes.

Shri K. U. Parmar: But absolutely
wrong statements are made in this
House. . .. (Interruptions).

Shri Oza (Zalawad): Hc¢ has not
moved in rural areas. That is his
own personal opinion.

Shri K, U. Parmar: I come from
the rural area; I am from the Sche-
duled Castes. I am in a position to
give you a number of instances where
Gujarat is backward so far as un-
touchability is concerned.... (Inter-
ruptions).

Mr. Chairman: Order, order. It
would be difficult for the Chair to
conduct the proceedings if such cross-
talk iz allowed....(Interruptions).
Hon. Member is taking too much
liberty.



10935 Demands

Shri Raghubir Sahai: I was talk-
ing ebout Gujarat and from the
limited experience that we had, it
had been pointed out that untoucha-
bility had almost been abolished there
not by any legislation but by Gandi-
hian methods for they have tried to
change the hearts of the people,

My hon. friend over there mav have
different experiences.

Shri M. B. Thakore: He beclong: ‘o
the Scheduled Caste and he knows
all about it.

Shri Raghubir Sahai: He has  the
liberty with the consent of the Chair
to put forth his own view-points, But
we have scen with  our own eyes
Tueeg nouses having been constructed
for Harijans not only in Gujara! but
in  Andhra Pradesh as well as in
Rajasthan. It was a very great sur-
prize to us to have come across one
or two villages in  Gujarat where,
althourh the majority of the people
were from non-Harijans, still, by
consent, the entire panchayat had
been clected by the Harijans.

Shri M. R. Thakore: May | know
the names of thyse panchayats?

Shri Raghubir Sahai: I will tell
him, Let him read the report.

Shri M. B. Thakore: The report is
one-sided.

Shri Raghubir Sahai: The sar-
panch belongs to the Harijan com-
munity. The panchas belong to the
Harijan community and the non-
Harijang; were all out, giving their
Fupport to those people. They were
working in a very harmonious man-
ner. Al these things should not be
ignored.  They show  the  direction
in which the people there are moving.
I have never said that all the com-
Plaints or all the handicaps under
which the Harijans have been labour-
ing have been removed. But we find
a trend. a sense of awareness, in the
people with regard to their duties to-
wards their weaker brethren.
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Now, we also found that lands
granted to them by the Government
are being allotted to the Harijans
wherever possible both in  Gujarat
and in Rajasthan and also in Andhra
Pradesh. When 1 say that the Panc-
hayati Raj has made headway in all
these States, I am sorry to say that
there are certain States which are
lagging behind. For instance, my
own State, Uttar Pradesh, is one of
them. I am sorry {o mention the
name of Uttar Pradesh. There is
also another—West Bengal. I do not
exactly understand why there should
be such inordinate delavs m the in-
troduciion of Ianchayati Raj in those
two States, West Bengal and  Uttar
Pracdesh.

In this connection, T would like to
offrr a suggestion to the hon. Minis-
ter, Only very recently, it has  been
decided that the State Governments
would, out of the funds allotted to
them, make allocations to the blocks
on the basis of performance, of sclf-
help and self-reliance. Every block
is not entitled to these allocations
which will be placed in the schematic
budget estimate. That right has been
given to the States. [ suggest that
the grants that are given by Central
Government to the States should be
given ‘o them on the basis of the per-
formance of the programme of
Panchaya'i Raj in those States. If
either Uttar Pradesh or West Bengal
pleases itself by withholding the be-
nefits of Panchayatli Raj, they should
forego the grant that iv being given
by the Central Ministry to the States.
That is a sugrestion which is worth
consideration,

Mr. Chairman: The hon. Member's
time is up.

Shri Raghubir Sahai: 1 have just
a few more points, Sir. While we
have secn the working of Panchayati
Raj in several States, we come to the
conclusion that there are great diver-
gencic: between one  State and the
other. in the matter of legirlation,
working, distribution of func fons and
the role of these bodics.
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There must be some uniformity
with regard to those things. For ins-
tance, take the role of the District
Collector. In Rajasthan we find that
the District Collector is a non-voting
member of the zila parishad, although
he represents in a way the State
Government. On the other hand, in
Andhra we find that the District
Collector being a member of the zila
parishad is entitled to preside over
all the standing committees of the zila
Parishads, when all the Standing
committees wield the entire power of
the zila parishads. We found that
all the elected chairman of the zila
parishads in Andhra had unanimous-
ly parsed a resolution protesting
against the right of the District Col-
lector to preside over the standing
committees. It is a point worth being
looked into.

Coming to Madras and Mysore we
find that they have recently passed a
legislution where the Digtrict Col-
lector has becn appointed chairman
of the zila parishads. This is going
much farther than what Rajasthan
and Andhra have done. The report
regarding Gujarat is just out. They
are not assigning any particular role
to the District Collector. But we
should wait for their legislation.

Taking all these variations in to con-
sideration. 1 think the time has come
when the role of the District Collector
should be clearly defined. I perso-
nally feel that the best role to be as-
signed to the District Collector is
that of a friend, philosopher and
guide. He should remain away from
these institutions but near them. He
should be empowered to supervise, to
give advice and wherever necessary to
report to the Government for definite
action to be taken in regard to those
bodies. But he should not be a part
and parce]l of those bodies. Let the
elected chairman be given full oppor-
tunity to discharge their functions,

Then, with regard to resources, we
find thet the resources at the disposal
of these bodies are different  from
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State to State. We also found that
there was a tendency on the part of
these bodies to rely more on the re-
sources of the Government rather
than to stand on their own legs. We
should make it clear to these bodies
that hereafter they will have to stand
on their own legs, as a rule.

Sir, in this conection I would like
to bring the example of Gujarat and
their village panchayats. Not only
permitted taxes are being raised but
voluntary contribution as well with
the consent of the people were being
raised, and not a voice was heard
apainst those taxations.

Shri K. U. Parmar: Nobody knows
when he visited Gujarat.

Shri Raghubir Sahai: Another
point to which I would like to draw
the attention of the House is that the
working of the panchayati raj has
chown that the contesting of elections
to the Panchayats lead to a lot of bit-
terness, tension, bad feelings gnd bad
blood. I am one of those who advo-
cate unanimous clections for village
panchayats. 1 am glad to observe in
this connection that both Punjab and
Rajasthan are alive to this matter and
they have offered substantial rewards
to those village panchayats where
unanimous elections have taken place,
We should devise some other methods
and means whereby the elections to
panchayats are unanimous and are not
contested.

There is another thing towards
which I would like to draw the atten-
tion of the House. The time has
come when there must be a provision
for continuous training both to offt-
cials as well as to non-officials if we
want to make the panchayati raj a
success. That was one of the weak-
nesses of the programme in Rajasthan
in Andhra as wel] as in Gujarat,

Shri Harish Chandra Mathur: We
had en intensive programme of train-
ing.
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Shri Raghubir Sahai: That is not

being pursued,

Mr. Chairman: The hon. Member
has taken more than 20 minutes.

Shri Raghubir Sahai: 1 am con-
cluding.

Shri D, C, Sharma: I would like

to know from the hon, Member his
views on Jai Prakash Narain's thesis.

Shri Raghubir Sahai:
time to refer to it.

I have no

There is one thing with regard to
cleanliness. Although  Panchayatl
Raj has made a good beginning, we
should expect that in years to come
it will be a greater success. But it
was something lamentable to
see that wherever Panchayati
Raj programme was worked, the vil-
lages did not logk clean, did not look
neat, did not look tidy, which is the
first thing which an observer would
like to see in a village. I would sug-
gest to the Ministry to take all possi-
ble steps to see that wherever Pane-
hayati Raj programme is being work-
ed those villages should be converted
into mode! villages.

Lastly, thoge shoud be a common
nomenclature for such names as
B.D.Os,, Chairman or President of the
village panchayat, panchayat samiti
and the zila parishad. Now there is
great variation in names in Rajasthan,
in Andhra and in Gujarat. They
have given different names to these
bodies and offices. I would say there
should be on¢ nomenclature for all
the States.

The name of this Ministry should
also be changed. At the present mo-
ment. it is known as the Ministry of
Community Development and Co-
operation. I for one cannot under-
stand what it stands for. Why should
It not be called the Ministry of Panc-
hayati Raj, which includes Commu-
nity Development, Panchayati Raj, co-
Opcration, co-operative farming, in
fact everything. So, this point is also
worth consideration, apart from the
common nomenclature.
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Mr, Chairman: Before I call an-
other hon. Member, I would invite
the attention of the House to the
fact that one hon. Member, Shri K. U.
Parmar, while speaking on the De-
mands for Grants of this Ministry,
used certain words which were not
very audible at that time. But, from
the office record I find he used the
words:

“Godse has not killed Gandhiji.
It is these liars who are making
such statements here.”

Probably, in the heat of the mo-
ment, he used these words and he
never meant it. So, I would request
him to withdraw those words.

Shri K, U. Parmar: [
those words,

Mr. Chairman: All right.

Shri Kunhan (Palghat-Reserved-
Sch. Casies): Mr. Chairman, I do
not wish to take much time, as I
am concentrating my attention only
on some of the important problems
which are facing us today. The
Community Development programme
has bee¢n in operation for the last nine
years, We are spending crores of
rupees on this programme. The main
objeetive jn launching these program-
mes was to  effect  socio-economic
transformation consistent wih  the
aims of planned economic development
of the country. We are today em-
barking upon the Third Five Ycar
Plan. When we look back at the
performance of the past years, we are
faced with a grim picture, leaving
very little hope for the future, unless
effective steps are taken to rectify the
mistakes. The reporis of the various
Programme BPvaluation Teams and
comments of experts are before us.
They clearly show  that the initial
enthusiasm gcencerated by these pro-
grammes among the people is slowly
waning away.

withdraw

16.58 hrs.
[Dr. SusHii.a Navar in the Chair]
In June 1960, “The Economic

Review”, the official organ of the Con-
gress Party in an editorial note,
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commenced on the Development
Commissioners’ conference and said:

“They will have to shed com-
placency—for the Community
Deveiopment programme, despite
in:tial successes, has of late revea-
led weakness, which must be re-
moved,”

I. conceded the fact that Community
Development programme has failed to
taise the agricultural production,
exeept in certain specitic arcas, and
the programme could not mainlain
that measure of popular enthusiasm
end local initiative it initially  was
cexpected to sustain, Tne editor ox-
rresscs his doubl as to whether the
vi: o+ panchayats have comg lo cx-
pectatic When such comments are
forthcom: g from the ruling party's
mouth-picce, they cannot be dismissed
- easily.

17.00 hrs.

It is a fact that popular e¢nthusiasm
has gone down. In my opinion there
is too much of centralisation in plan-
ning even though we are talking
much about democratic decentra-
lisation and Panchayat Raj. When
much emphasis is laid on planning
at village level, there is very little
-~ope for the participation of villagers
in planning their programmes. There
are set rules and patterns laid down
from above. The villagers' participa-
paton iy sought for fully at the time
of execution.

Agricultural development is the
main task of the Community Deve-
lopment  blocks. Food  production
has become the crucial problem
today in our economy. I jg a pity
that even after 13 vears of indepen-
dence we are depending on  foreign
‘countries for food. Since indepen-
d-nee we might have spent more
than Rs, 2,000 crores for the import
of food. The crisis in ag iculture and
the conscquent dependence on foreign
countries for the import of food are
holding up our development plans.
‘Therefore. top priority should be
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given to agricultural production by
the Community Development pro-
gramme.

It is true that there has been some
increases in food production during
the Second Plan period, but the share
of the C. D. blocks in this increased
production seems to be very negligi~
ble. The farmers are exhoried to use
improved methods of cultivation
including the Japancse method of
cultivation . They are being given
nice talks about the advanlage: of

using  chemical  fertilisers. But  in
prastice  we find  that ‘he Gram
Seiois o who ave supposed to teach

thezp new meihods of cultivation to
the farmer: themselves do not know
what is the new method of cultivation.
They have no practi al expeience in
cultivation,

So far as the fertilisers are concern-
ed, most of the farmers in my place
do not show enthusiasm in using
them; the reasons being tha' jt is
more cxpensive than the ordinary
manure, and  there is difficully in
gelting loan at the proper time for
buying fertilisers. It is true that
there is a provision for Taccavi loans.
But for obtaining the loan the poor
farmer has to go to various offices aud
sce a number of officers and this pro-
cedure is so cumbersome that it is
absolutely impo sible to get the loan
before the season is over. The result
is that in most cases loans are given
after the scason is over and the poor
peasants will spend it for some other
purpose. In this way the Government
is corrupting the peasants. There-
fore I request the hon. Minister to
simplify the procedure of giving loans
and to see that the loans are given at
the proper time so that they will be
of benefit to the farmers,

Improvement in  agricultu-al im-
plements has to play an important
role in raising production. But it is
unfortunate that no organised attempt
has becn made to improve agricul-
tural implement;, Our peasants are
still using the age old plough that has
been handed over to them from gene-
ration to gene-ation. Some time ago
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the hon. Prime Minister expressed
a desire to design a new plough for
the Indian farmer. I want to know
what efforis are being made by the
Ministry to fulfil the desire of the
hon. Prime Minister.

With regard to the supply of steel
and iron for the manufacture of agri-
cultural implements the posilion is
stil! unsatisfactory. Steps should be
taken to supply sufficient quantity of
stee! and iron for agricultural pur-
poses,

The Annual Report of the Ministry
savy that the minor irrigation progra-
mme has become more effective, but
no details have been given as to the
physical targets. More attention will
have to be paid to this programme,
because this is a programme which
brings quick return to the peasants,
The difficultics in getting the pumps
and electricity for lift irrigation should
be removed.

Another important point is the
problem of unemployment in the rural
arca. This has become very acute
The Second Agricultural Labour
Enquiry Committee report shows that
unemployment in the rural arcas has
inereased and the wages of agricul-
tural labour have gone down.
According to the report the casual
adult male workers were unemploy-
ed for 128 days in 1956-57 as com-
pared to 90 days in 1950-51, and
casual adult female workers were
unemployed for 224 days in 1956-57.
The report further says that the ave-
rage daily wage for the adult male
agricultural labourer declined from
108 nP in 1950-51 to 96 nP in 1956-
57. How can we expect to raise the
socio-economic conditions of the rural
Peuple when a large section of them
tontinues to live in such a pitiable
condition?

. The unemployed people in the vil-
‘3ge; mainly belong to the Scheduled
Cartes and backward communities.
Any attempt to raise the general level
of the village people should necessarily
In“lude a concerted programme to
tpecially aid these weaker sectiona.

167 (Al) LSD—10.
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The problem of unemployment in
rural areas hag not been given suffi-
cient attention by Government. The
report of the Ministry contains not
even a single word aboui this.

It is true that some pilot projects,
are to be started during the Third
Plan. But these projects, as have
been worked out at present, offer
very little employment opportunities,
These cannot be permanent and last-
ing solution for the problem., The
real solution lies firstly in absorbing
the unemployed in cottage and small
s~ale industries and secondly in the
distribution of land among the land-
Jess.  But in  both these matters.
Government  have shown little en-
thusiasm. It is true that fund: have
been set apart for cottage industries
in  community development areas.
Considerable amounts have been
placed at the disposal of the Khadi
Commission for starting cottage in-
dustries in the villages. But most of
the money is wasted. There must be
proper checking of the working of
these industries,

The training programme for crafts-
men doe:; not give the desired results,
ag this is not accompanied by suitable
follow-up programmes. Therefore,
we must have follow-up programme
to utilise the services of the trained
personne] for the benefit of the com-
munity.

Another very important matter is in
regard to social welfare. The report
has already mentioned about it. There
are so many women organisers work-
ing in the community development
areas. 1 want to know what progress
has been made in respect of women
and children so far. Most of the or-
ganisations of women are working
only amongst the upper class ladies.
In my State, there iz no proper <o~
ordination between the Social welfare
Board and the community deviop-
ment administration. Under the wel-
fare exlension project, women are or-
ganised in the Mahila mandals, but
most of the organisations are work-
ink only among the upper class
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ladies; that is to say, the persons
working in these organisations belong
mostly to the upper classes, and they
do not go to the ordinary village
women, This creates an  impression
among the people that Government
money is being wasted.

Another point I wish to bring to
the notice of the Minister is in  con-
nection with the difficulty of ordinary
village women to go to work with
their babies. Generally, what they do
is to enirust the babies to the grown-
up chidren. The result is that child-
ren of school-going age are deprived of
their  education.  Therefore, the
mahila  mandals should organise
checheg to look after the babies when
their parents are away on work.
Necescary funds should be allotted for
this programme.

These are the suggestions I  have
to make and I hope the hon. Minister
will consider them and take necessary
steps to rectify the defects in the CD
administra‘ion and see that the CD
programme is made attractive and
useful to the people.

Shri Oza: 1 think this Ministry is
the Ministry which has been entrust-
ed with the most onerous task. Tt is
very easy 1o build up a steel plant or
cons ruct a road or enstablish any
institution. But to build up leader-
ship and initiative in this country is
a very dfficult task. This Ministry j:
entrusted with those three agencies—
gram panchayats, co-operation and
community development—which all go
to build up the human material in this
country.

We all know that for historical
reasons our social institutions our in-
hibited social growth and cconomic
progress. Having adopted a democra-
tic Constitution, it was imperative
that we should build up our appara-
tus from below, and I think we have
made a very good start. The Ministry
deserves our congratulations on the
work it has put up in these three
agencies, during the last many years
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that it has undertaken this function.
We know that it is very difficult to
move millions of people in this
country and make them adopt a new
way of life. That is exactly why we
have undertaken the community deve-
lopment programme, and in course of
time we have also accepted the idea
of panchayati raj,

Talking about panchayati raj, Shri
Raghubir Sahai who spoke before me
gave us delails about how this was
functioning in the various States.
He was kind enough to pay tributes
to the Stale; of Gujarat, Andhra and
Rajasthan in particular, where this
cxperiment has been going on for
some month; now. We konw that once
upon a time in India panchayats were
very effective and they played a very
useful role in the country. But ur
erstwhile rulers were not interested in
cneouraging these institutions. There-
force in course of time, they languish-
cd and did not perform the functions
which they were supposed to, But
after the attainment of freedom we
have again started and taken right
steps in the right direction by creating
and fostering the.e institutions.

in this connection, I may point out
that the gram panchayat i:. the real
base, Unless we strengthen it at the
base, we cannot expect the other insti-
tutions, the other tiers that we con-
template at the block level and at the
districty level, to be cffective and to
be able to carry out the functions
which are going to be entrusted to
them.

We in  Gujarat, long before th's
panchayati raj took its present shape,
started gram panchayats and  as has
been observed by a team which visited
seve-al villages in Gujarat and Sau-
rashtra it has been a success,

Shri M. B. Thakore: Only two
villages,

Shri Oza: It was not a conducted
tour; T say this for the information
of the hon. Member there who i3 al-
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ways prejudiced with anything that
is going on well. It was not a con-
ducted tour. They chose their own
villages and went by surprise to
several villages in Saurahtra and
Gujarat. They have expressed their
sense of satisfaction which my hon.
friend Shri Raghubir Sahai has ex-
pressed here also. (Interruption).
He has enumerated all this in  his
teport, It has not been .ubmitted to
the House. Bu. the report has been
submitted to the Congres:; Party in
Parliament., 1 think my friends also
will benefit :f they go through the
report. If they have not got a copy,
1 will give them if they agree to take
it.

Shri K U. Parmar: Full of
humbug. It is here,

Shri O0za: That shows that he is
nol moving in the villages

Shri Rami Reddy (Cuddapah): Can
an hon. Member say it i: humbug?

Shri Oza: That shows that he has
ns experience of the real functioning
of the gram panchayat: in Gujaratl
and Saurashtra. I invite him to come
with me to any village, in Saurash'ra
of which I have got personal expe-i-
ence. '

Shri K. U. Parmar: In these pan.
chayats the Scheduled Casie Members
are sitting outside and if onc takes
the chair he is thrown out.

Shri Oza: There mav be a fow ex-
ceptions. 1 do not say that the cen-
turies oid social habits can be wiped
off within a few yecars. I do not
make such a tall claim. But at the
same time, I am confident enough to
assert that things are moving very
fast and what Suri Raghubir Sahai
said is correct to a very large cxtent.
It is a true picture of the villages in
Saurashtra,

Village lcadership is coming up;
And people are tackling their own pro-
blem:. They are raising ‘heir own
resources; and they are also building
up community institutions. If you
£o and see around. you wili find that
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there is all-round development in the
economic and social spheres.

My friend has pointed out in his
report that the real secret of success
of the gram panchayats in Saurashtra
is that elections are unanimous,

Shri M. B. Thakore: Saurashtra is
a part of Gujarat.

Mr, Chairman: The hon. Member
can have his own turn, Let the
spraker proceed.

Shri Osza: One of the main causes of
the success of the gram panchayats
in Gujarat was that the elections
were unanimous. That is what is
stated there, But, let me  humbly
state that that was not the only
ground. It was good that in the
beginning prople collected together
and had unanimous c¢lections, that
there were no factions and ihey work-
ed harmoniously and in & united
manner.  That was not the only
reason why the panchayvals were suca
cessful.  The real reason is that the
panchayats were properly nursed and
were properly looked after and there
was guidance from non-official agenc-
ics. We did not  entrust  all  these
things to officers.

17.18 hrs,
[Mn. DEpUTY-SPEAKER in the Chair]

As has becn pointed ou'l by many,
the Collectors should not preside over
the destinies of these villages  and
carry on the functions :n a routline
manner. This must be cntrusted to
people who have got ¢  missionary
zeal of gerving the peopls in the rural
areas whom we want o sec prosprr-
ing. Therefure, in Saurashira, of
which, particularly, I have gol pera
sonal experience, these  panchayats
were successful because at  district
leve] the work of fostering these pan-
cnayals was entrusted to perions who
were really working in the fashion of
guid>, philosopher and fricnd. We
drew these officers nol from the offi-
cial ranks but from non-cfficial cadres,
Those zocial workers who were in-
terested in rural work were recruited
a3 Distnct Panchayat Officers. They
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moved round from villege to village
and contacted the peope and told
them what they should do for there
own village, They created an atmos-
phere among the villagers and there-
fore, it was successful, If you leave
the gram panchayats alone, these
conditions could not be created
simply by an Act or by passing rules
and regulations on paper; it is not
going to help us.  Let it be noted by
all of us interested in the rural deve-
lopment. Unless these gram pan-
chayats are properly cared for
and proper guidance is given to
them, I am afraid that these experi-
ments will not be successful. The
real secret and success of all these
panchayats was that there was a man
who was fired with the same enthu-
siasm as a public worker who was in-
terested and therefore these panchayats
have shown results. He was right in
saying that so many panchayats
raised their own resources but that
has been done not only by taxing the
people. Several taxes have becn
transferred by the State Governments
to panchayats, such as the octroi
duty, cess and so many other things.
Some of the panchayats have been
successful in levying these taxes but
most have not been able to do so.
There were voluntary contributions
as was pointed out by him. They
built schools, dispensaries and roads,
bath rooms and all these things came
up. They changed the entire face of
the rural areas, particulaily in
Saurashtra and in many parts of
Gujarat also. That iz also my ¢x-
perience that once the powers are pro-
perly delegated, these agencies func.
tlon very effectively and efficiently.
The plans have got to be implemented
in the right time and it is not only
sufficient showing that the financial
resources are being spent. Physical
targets have also to be achieved
and we have to delegate more
and more powers to the agen-
cies at the district, block and
gram panchayat levels. We are sec-
ing that during the last six months in
Gujarat these plans could be executed
very effectively. People have a sense
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of satisfaction that they are dning
some good and substantial work be-
fore their very eyes and things are
going up and they feel that thev are
marching in the right direction.
Another institution with which this
Ministry is entrusted is the co-opera-
tion movement. For so any rcasons
we know that every villager and
farmer cannot take advantage eof
the technological progress in  this
country. If we want to make these
things available to cvery villager in
this country, we have got {0 do it
through the institution of the co-
operative  society. It 1s the right
type of institution through which we
can give him timely credit so that
every pic that he carns is able to be
utiliscd for his own development and
for the development of his land and
for the community at iarge. There-
fore, it is right that we should deve.
lop this co-operative movement in
this areca. If we see the repor: of
the Reserve Bank, we find how the
credits which are channelised through
these co-operative societies are going
up every year. But personally
speaking, I am not very much satis-
fied only with the amount gcing up
because we have also 1o sce that the
money which is made available 1o
these co-operative socicties is  not
utilised for non-productive purposes,
that they are properly channelised.
Therefore, in this direction also, we
have got to exercise proper care and
supervision. Otherwise, I ain afraid
that inflationary tendencies will be
generated because this money which
is to be utilised for productive pur-
poses may find its way for some social
purpose or some social function like
marriages, funerals, etc. Unless the
department takes proper care, | am
afraid the money that we give to
these credit societies will not be
preperly utilised. More money should
be given not only for short term
purposes but for medium and long
term purposes. If we give money for
improving the farmer's land by
such methods as putting up of
bunds and also for improving his
irrigation facilities, that will increase
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pruductivity. That will increase his
paying capacity and will improve his
lot to a great extent. We find that
these medium-term loans which are
proposed to be given to the societies
are not properly utilised. = The Re-
serve Bank puts at the disposal of the
Centra]l  co-operative  institutes so
many funds, but they cannot be uti-
lised by them because the borrowing
capacity of the co-operative societins
15 limited. So, unless the Govern-
ment participate in the share capital
of these societies to an effective ex-
tent, 1 am afraid all these funds will
remain unutilised. I have not got the
figures here with me, but I was look-
ing into the report of the Reserve
Bank. and I found that the medium-
term and long-term loans cannot be
properly utilised by the co-operative
socities only because that they do not
have the borrowing capacity. This
capacity is limited, because they can-
not raise their own share capital, 1
think that the Vaigqunt Lal Mehta
Committee also recommended that
unless the State participates in  the
share capital of the societies, the bor.
rowing capacity will not come in.
Unless they step up the borrowing
capacily of the societies, I am afraid
we are not going to improve the Jot
of the cultivators in the l!ang run.
Mere short-term loans will not solve
the problem at all. We have to im.
prove the position of the cultivators
and that can be done only if we im.
prove the land and also the means
that are at their disposal.

In this connection, the test of any
co-operative movement is, how far
these cultivators are marketing their
own goods through the co-operative
societies. They will become members
of credit co-operative societies because
they are to take money and return
it in convenient instalments. But
when they bring the goods before the
marketing societies and get them sold
through the societies, it shows that
they have got great confidence in the
movement., Otherwise, the cultivators
will not be tempted to put the goods
&t the disposal of the co-operative
societies. In this direction, the de-
partment should take active steps to
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see that proper marketing sccieties
are established in every district and
in every sector. Otherwise, as I have
said, the co-operative movement will
not be able to build itself up on right
spirits,

In this connection, we must lake
care to sce that the quality of the co-
operative societies improves. 1 do not
think it is sufficient to be satisflod
with having merely a large number
of co-operatlive societies.  Instead of
having a very large number of such
societies, if we have a model co-
operative society in every district,
people will emulate it and they wiil
see that through these co-operative
societies they can improve their lot
through long-term Jloans and market.
ing and other facilities. Instead of
making the movement an extensive
one, they must resort to intensive
measures also to step up this move-
ment. Therefore, 1 would request
the Minister to take care to see that
in every district there is a model co-
operative sociely, and a sort of model
or example put before all the culti-
vators so that they could realise that
through the co-operative movement
they could improve their lot. Other-
wise, if the co-operative movement
goes on spreading without proper
checks and balances, it may have
some results which will react on the
cultivators themselves and it will not
be to their good.

Coming to Community Develop.
ment, I would congratulate the Minis.
try on the work that it has done,
which isx really a good and marvel-
lous work. The other Ministries are
interested in putting up tangible re.
sults. It is very easy to put up, as |
said at the beginning, a steel plant
or some construction here or there
Even in the Education Ministry, in a
way, tangible results could be shown
because we see the pupils coming and
going to schools and taking exami.
nations. But in this Ministry, we
have to build up the human material.
If we want to achieve social progress
in this country, we have got to build
up the human material and bring It
out of its ruts and have s new out-
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look. This Ministry is doing very
good work, though I would say that
it is getting stale. But one of the
reasons for this was that it was not
till now associated with such institu-
tions like the Gram Panchayats and
co-operative movement, If this very
same Ministry is entrusted with the
functioning of Gram Panchayats and
the co-operative movement, 1 am sure
the Community Development pro-
gramme will also get fostered and
would start yielding results. I{ has
already yielded sufficient results, but
the tempo will go on increasing and
we shall have very good development
all round.

It was suggested here that up-
tourhability is still there and that in
cerlain quarters Harijan panches are
not given the proper place. It would
be a wonderful thing if a Ministry is
able to wipe of this evil of untoucha-
bility within a period of five or ten
years. It ix a centuries old malady
and i{ cannot be wiped of in no time.
It requires some time. But during
the short time at their di-posal they
have done wonderful work and un-
iouchability is going. As I said, cer.
tain friends are interested in just
keeping this on, becausc they are
thriving on this. But whether they
like it or not, untouchability is fast dis-
appearing. As it was pointed out
rightly by Shri Sahai, in so many
gram panchayats not only Harijan
panches are elected as sarpanches hut
they are also playing an effective
role.

Shri K. U, Parmar: [ would like to
know the number of Harijan sar-
panches in Gujarat,

Shri Osa: So many are there.

Shri K. U. Parmar: 1f you can show
me at least five. ...

Mr. Deputy-Speaker: He has given
the answer that he has got. The hon.
Member enquired &s to how many
there are, and the reply was that
fhere are so many. He should be
content with the answer that he has
given.
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Shri Oza: I am not so much audacious
to say that everywhere untouchability
has been removed —not even in Sau-
rashtra. It is there. 1 am very
sorry it still persists. But to say that
no progress has been achicved is not
1 think a correct picture. 1n-
touchability is fast going. So many
Harijan panches are getting elected
as szarpanches and they arc also play-
ing an effective role in their own vil-
lages.

Sh-i K. U. Parmar: I would like to
know the numbrr.

Mr. Deputy-Speaker: If he had
known he would have told the hon.
Member,

Shri K. U, Parmar: It mav not be
correet.

Mr. Deputy-Speaker: Thrice he has
repeated that there sre “so many™.
Even then the hon. Member is not
salisfied.

Shri Oza: Untouchability is fast dis-
appearing. 1 am sure that through
these three village agencies in a very
short time we will be able to tackle
that evil and we will be able 1o see
that untouchability is not persisting
in the rural areas.

Dr. K. B. Menon (Badagara): Mr.
Deputy-Spraker, Sir. I wish during
the time at my disposal to speak first
on the panchayats and then on co-
operation. 1 prefer to speak on the
panchayats first because of the in-
teresting experiment that is going on
in Rajasthan in the north and Andhra
in the south. These experimenis are
not only interesting but they are ex-
tremely important, for a success or &
failure of these experiments will
decide the future foundation of our
polity and also the national structure
of our administration.

We have been toying with western
democracy, copying their constitution
as far as possible, adopting their con-
ventions whenever necessary and in
many ways following their procedura
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of course trying to adapt them to our
local needs. We however forget that
people can understand and accept
new institutions only when those ins-
titutions stem out of their own expe-
rience and are rooted in their culture
and traditions. Panchayat is an age-
old institution which is found all over
India and which people very easily
understand. Déecentralisation of
authority and the revival of pan-
chayats, therefore, is a very wel-
come step. We have no quarrel,
therefore, about decentralisalion
or about the revival of panc-
chayats. The differcnce of opinion
comeg n the purpose for which the
decentralisation is effected and the
way in which it is done. Whatever
I say, I say on the basis of the in-
formation I have pathercd during the
meeting of the consullative commit.
ler and also upon a booklet publish-
ed by the association of voluntary
organisations for rural d->veciopment,
which published a report on a tour
organised in Rajasthan (o study the
vxperiment. Now 1 gather that de-
centralisation and the revival of pan-
chayats, 15 not accepted as an end in
1tself but as a means to and end.
When we accept a reform, or any-
thing as a matter of fact. as a means
and not an end, we are apt to over-
look important asperts of the pro-
blem and oftentimes commit mistakes
which may end in the failurc of the
experiment. [ am afraid, this decen.
tralisation of authority and the re.
vival of panchayats is attempted for
procedural convenicnce and also tn
save the Community Development
Project from certain difficulties In
administration or in implementation,
because it is not accepled as an end
itself and only as a means to an end.

When we clothe the panchayats
with authority, we do not give them
the wherewithal to exercise tha!
authority. When we give a certain
status and stature to the panchayats,
We do pnot give them the means to
maintain that status and stature,
When we give them authority, we give
them in part; we dn not give them
authority even over the civil servants,
their own employees. It is obvious
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from what I have said that, along
with decentralisation of authority and
the revival of panchayats, there
should also be decentralisation of
finances and decentralisation of other
functions like the judiciary and alse
decentralisation of industry and other
things that are necessary in order to
put the village on its own feet. The
biggest lacuna, however, that I find in
the cxperiment is that in effecting
this decentralisation the village and
the panchayat are forgotten. [t is the
panchayvat samiti that is given promi-
nence, which js, of course, a union of
panchayvats. Unless a  villager is
given a sense of responsibility, unless
a villager is made to feel that he is
a man in the village responsible for
its uplift, or responsible for its pro-
bleras, we are not going to create in
him self-confidence or cven a sense
of imporiance or even a scnse of
integrity.

If the Panchayat is only to play a
second fiddle to the Panchayat Samiti,
we are not building up the villuge
and the Panchayvat. If our objective
is decertralisation and building up
structure from the bottom with a
broad basis of the Panchayat of the
village, we should begin with the
Panchavat, go up to the Samiti and
to the Parishad and then 1o the Siate
and the Union Government. It is only
then that we can say that we have a
complete decentralisation of authority
and a resuscitation or revival of the
n!d Panchavat.

There ix an opinion current thal
the election to the Panchayut should
be unanimous. It is also alleged that
political parties by intruding into the
village introduce and intensify faction
fights in the villages.

Shri M, B. Thakore: Which party M
doing that?

Dr. K. B. Menon: [ beg to difler
I do not propose to go into the gene-
ral aspects of that problem. [ shall
confine myself to the issue in hand,
namely, Panchayat elections. My ex-
perience is to the contrary. The alle-
gation made is that if elections to the
Panchayat are fought on the basjg of
pclitical partics, faction fAghts in the
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viilages will be intensified. 1 wish to
submit that faction fights in the vil-
lage arc age old. They are not any-
thing new. As long as our villages are
feudal in structure, as long as life in
the village is dominated by a few in-
fluential and powerful families, fac-
tion fights will continue. But it is not
easy also to eliminate these families
from the wvillage for it is to these
families that the villagers go at the
time of stress. The only organised
group that functions in the village
today is the political party. Political
parties go into the village, take to
constructive work and attend proba-
bly to community project work. They
organise cottage industries and pro-
vide work for the villager. They
interfere when there are disputes in
the village, either communal, reli-
gious, economic or otherwise. In every
way the political parties in an orga-
nised way function in the village and
iry to wean away the villager from
dependence on or loyalty to these
influential families,

Again, T would like to submit that
it is the political party today that is
a strong brotherhood. It cuts right
across class, caste, communal and re-
ligious barriers. It even breaks the
boundaries of family bonds with the
result that members of political par-
ties feel so much of unily amcng
themselves that they function as icav-
ening healthy factors in the village.
The claim, thercfore, that political
parties introduce faction fights and
intensify them I cannot understand.
Unanimous election is an election
that appeals to national sentiment
and. to a certain extent, captures the
national imagination. We should,
however, remember that the long
passage of time has changed the
gsoclal organisation as also the social
and political institutions. We had per-
haps in ancient timeg a kind of elec-
tion in the villages which was rather
unanimous, and that was by voice
vote. That was so also in some
countries like Greece,
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Shri M. B. Thakore: In the city
States.

Dr. K. B, Menon: But we must

remember that even in those days,
thuse democracies were not function-
ing as they should. We have it from
the authority of a person like DMIr.
Will Durant that it was that demo-
cracy that made Socrates to drink
hemlock, Plato to go on a foreign
tour, and Aristotle to go on self-exiie
and ultimately take the hemlock
which he wanted to avoid. Though
the passage of time has outmoded
old institutions and old ways of life,
political parties have evolved after
an experience of two centuries of
democracy in Western countries. I
am not for a moment claiming that
political parties are in any way per-
fect or are functioning aright. There
is much that we have to improve in
poiitical parties, not only here. but
perhaps even in Western countries
where they are working better. As
far as we are concenrned, it is only
a decade and a half old. Politics is
something new to us, and if we have
done so well, it is to our credit, and
we have taken, I suppose, a first and
good step in reviving our old institu-
tions and trying to base our demo-
cracy on our own ancient institutions.
But the attempt to revive the old as
they are may not be very desirable,
because we must recognise the
changes that time has brought about,
and try to adjust to the changing
needs of changing times.

From that point of view, I suggest
that to go back to unanimous election
may be dangerous. Democracy is de-
pendent on differences of opinion. The
essence of democracy, therefore, is
Opposition. To eliminate, opposition,
therefore, is to smother democracy. If
we attempt unanimous election in
villages, we shall be putting up per-
haps the leaders of the most import-

- gnt factions, or if the political parties

are well entrenched in the villages,
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we may be projecting the leader of
the most powerful political party in
that village. Opposition, therefore, is
healthy and should be encouraged.
Only experience can tell us how we
should do it or the way to do it.

Before I pass on to cooperation, I
would like to suggest that this ex-
periment, being an interesting and
an important one, should be given
the widest publicity. It is not even
known in the south. I am talking
from my own experience, from the
talk that I had with officials
and others. It is not known there at
all. It is only a big e¢xperiment done
in a big way which will have big re-
sults,. When such an important ex-
periment is going on, I would suggest
that we should have a certain unifor-
mity throughout India; by uniformity
I mean a certain uniformity of pat-
tern in the size of the village, in the
structure of the administration, in
the method of financing and so on; in
all these ways, we should be able to
work out a uniformity. I, therefore,
suggest in that connection that the
Community Projects Ministry should
take the lead and set up some kind
of an organisation or institution which
will guide and control the experiment.
and also its copying in other States.
Publicity also should be given now
because it is going to take time be-
fore this is copied by other States.
The intervening time may be used
by them to learn what is going on
and to adapt with suitable changes as
and when the institution ix trans-
planted in those States. I suggest
that literature may be published in
the local languages and distributed
among officials, public men and local
board members. The cinema and the
radio may be liberally used to give
publicity. Selected tours of public men
and officials from different States
may be arranged to tour these
States of Rajasthan and Andhra and
that they may study for themselves
how the experiment is going on and
how best they can adapt it to their
own States.

CHAITRA 22, 1883 (SAKA)

for Grants 10960
Coming to co-operation, I may say
a few words. 1 suppose the objective
of the Ministry is one co-operative
for each village. As far as my ex-
perience goes, there are four or five
or six co-operatives in each village.

Shri M. B, Thakore: What is the
population of the village?

Dr. K. B. Menon: 2,000 3,000 and
5,000~ upto 5,000

We were to'd the service co-opera-
tive would absorb all the rest. But
these old cooperatives—some of them
credit co.operatives—-are propped up
by vested interests. Talking to the
officials of th¢ department, 1 under-
stand that it is not often possible for
them to dissolve these institutions—
paper institutions in some  cases—
propped up by vested interests be-
cause of legal difficulties. The co-
operative law varies in different
States; there is no uniformity in this
law. This is a matter which the co-
operative department should take up
and try to have a8 model law. Apart
from that, in order to liquidate exist-
ing societies which are not function-
ing or are not needed—they are prop-
ped up by vested interests—I suppose
the law should be so amended as to
glve powers to the department to
dissolve them. Otherwise, these
societies will continue, only compli-
cating and vitiating village life.

We had & new type of society
started in Kerala, the so-called indus-
trial co-operative. 90 per cent of
the society members are workers and
10 per cent nonworkers. The wor-
kers control 90 per cent of the vote
and the other 10 per cent of the mem.
bers contribute the finance. So na-
turally capital becomes shy, with the
result that though they start a co-
operative, it never functions, because
capital does not come.

Almost all these difficulties are
there in all places. So some uniformity
in law is necessary. The complaint
that is often made is that the head of
the co-operative department the Re.
gistrar, iz autocraticc When we take a
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State like Jammu and Kashmir, we
find that the co-operative movement
hag spread very much there; 50 per
-cent of the families in Jammu and 15
per cent of the familics in the Valley
.are members of co-operatives. From
that point of view, co-operation has
madce considerable progress. But co-
operation in Kashmir is highly politi-
calised. The Registrar of Co-opera-
tives exercises very autocratic
powers. If he is subjectively satisfied
he can refuse registration to any
cooperative. He nominates a  few
members to every society. The De-
partment hears complaints direct from
the members. Some of these things
are different in different States and
some kind of uniformity at this stage
may be desirable.

In this connection, I would like to
%know from the Ministry onc thing.
Studying the Budget, I find that in the
last year's Budget we spent Rs. 38
lakhs for Kashmir but in this year's
Budget there is one item of Rs. 15,000
and another of Rs. 7,000. Thay is all
that I can find out. I think it cannot
be so. 1 think there may be some
selected grants in some other depart-
ments and in other items. I would
like to be enlightened as to what ex-
actly is the grant for community pro-
jects in Kashmir in this year's Bud-
get. That is one of the heavily sub-
sidised States, ] know, because 30 per
cent of the grant is  given to  that
State while on!v 10 per cent is given
to other States. But, that does not
mean that for the community projects
the amount given should be any the
legs,

1 would like to mention in connec-
tion with co-operatives that there is
a Revitalisation Committee function-
ing but the work is not progressing
as we would expect it to. The Com-
munity Development Ministry is sub-
sidising it; but they have not, as I
understand it, issued clear instructions
or set the pace of progress. I hope
they will do it

One word mare about community
projects and I will finish. I need not
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go into the question of non-official co-
operation because when this decen-
tralisation and the take-over of all
the Panchayats are effected, this non-
official co-operation will come every-
where automatically and it will be
less of a problem. But still it is going
to take some time. Therefore, I am
mentioning it. I have been concen-
trating my interest on one block and
1 discovered that the initial mistake
was made when starting the commu-
nity project, when places were select-
cd for the location of blocks, Those
who gselected the places for the com-
munity projects had an eye for the
success of the project than for elicit-
ing the co-operation of the people.
Those who selected these places for
the community projects looked to the
abundant supply of water, irrigation
facilities, transport and communica-
tion conveniences etc. When this
started I was in the Madras Assem-
bly and I know that Palghat was
taken as the first place for the com-
munity project because there was the
Malampuzha dam and there was also
the railway facility.

17.58 hrs.
[Mr. SpeEAkER in the Chair]

People in the backward areas were
neglected. People in the backward
areas were anxlous to co-operate in
order to alleviate their distress. But,
when these prosperous places were
sclected as sites for the community
projects, people began to associate it
with Government. They considered
themselves as recipients of gifts from
the Government with the result that,
just as the mistake was made in the
co-operative movement of associating
it with Government, the community
project is also associated with Gov-
ernment. I hope this will be correct-
ed and by 1963 there will be blocks
throughout the country. There are
a number of places where there is
no co-operative, places which are
backward. I hope the Department
will pay attention to them
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The States continue to be bottle-
necks of the community projects be-
vause the Cenire gives the money and
the Centre is very active. I know the
Minister for Community Deve-
lopment has missionary zeal
and zest and goes about all bver India
and tries to inject his enthusiasm into
others. But I am afraid that it has
ncy been very successful.

There have been frequent changes
of Development Commissioners. In
my own State, in the last 8 years, 6
Commissioners have come and gone.
Even in the last change of Ministry
‘there has: been one change. The re-
sult i: that there is no co-operation,
there 15 o co-ordination of work and
there is no consistency in the pro-
gramme of all  these  things. The
Ministrv may please take note and try
to take this up with the States.

18 hrs,

Mr. Speaker: There are 58 sclected
cut motions relating to the Demands
under the Ministry of Community
Development and Co-operation, They
may by moved cubject to their being
otherwise gdmissible:—

Failure to enlist public co-operation
in the Community Development work

Shri Khushwaqt Rai: 1 beg 10 move:

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced to Re. 1.” (1579)

Need to establish Farmers Co-opera-
tive Bank in each district

Shri M. B. Tb::kore: 1 beg to move:

“That the Demand under the
head ‘Ministry of Community
Dievelopment and Co.operation’
be reduced by Rs. 100.” (23T)

Need to establish Service Co-operatives
in all villages throughout India (o
serve farmers

Shri M_ B. Thakere: 1 beg to move:

“That the Demand under the
head ‘Ministry of Community
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Development and Co-operation’
be reduced by Rs. 100.” (250)

Working of the health centres at
N.E.S. Schemes and C.D. Blocks

Shri Aurobindo Ghosal: 1 beg to
move:

“That the Demand under the

head  ‘Ministry of Community
Development and Co.operation’
be reduced by Rs. 100.” (301)

Failure of the Community Develop-
ment Blocks and N.E.S. Schemes in
West Bengal

Shri Aurobindo Ghosal:
move:

1 beg to

“That the Demand under tHe
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100." (831)

UUnpupularity of the Community
Development Blocks in West

Bengal
Shri Aurcobindo Ghosal: 1 beg to
move:
“That the Demand under the

hcead ‘Ministry of Community
Development and Co-operation’
be reduced by Rsx. 100." (832)

Failur¢ to increase the agricultural
production in the block areas of
West Bengal

Shri Aurobindo Ghosal:
move:

“That the Demand under the

head ‘Ministry of Community
Dec¢velopment and Co-operation’
be reduced by Rs 100.” (833)

I beg to

Failure to introduce the double crop
system in block areas of Waut
Bengal

Shri Agrebinde Ghosal:

move:

“That the Demand under the
head ‘Ministry of Community
Development and Co-operstin/’
be reduced by Rs i1 ‘R34

I beg tn
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Failure to execute minor irrigation
works in the block areas of West
Bengal

Shri Aurobindo Ghosal:
move:

1 beg to

“That the¢ Demand under the

head ‘Ministry of Community
Development and  Co-operation’
be reduced by Rs. 100.” (835)

Failure to develop small industries in
block areas of West Bengal

Shri Aurobindo Ghosal:
move:

1 beg to

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (836)

Need for Co-ordination in the activi-
ties of the Community Development
Blocks of the contiguous areas

Shri Aurobindo Ghosal:
move:

I beg to

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs, 100.” (853)

Need for frequent joint meetings of
the Block Committee of the conti-
guous Blocks for integrated pro-
jects

Shri
move:

Aurobindo Ghosal: 1 beg to

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (854)

Need for refrequent joint meetings of
the Development Committees and
Block Committees of each District
for integrated projects

Shri Aurobindo Ghosal: 1 beg to
move:
“That the Demand under the

head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (833)
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Need for revising the policy of setting
up Community Development Blocks

Shri Aurobindo Ghosal:
move;

I beg to

“That the Demand under the

head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (856)

Need for joint meetings of the Block
Committees areas and Union Board
or Panchayats of contiguous non-
block areas

Shri
move:

Aurobindo Ghesal: 1 beg to

“That the Demand under the

head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (857)

Need for revising the policy of segre-
gating the areas for blocks which
are dependent for their development
on contiguong non-block areas

Shri Aurobindo Ghosal:
move;

1 beg to

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (858)

Failure to develop cottage industries
i the block areas of West Bengal

Shri Aurobindo Ghosal:
move;

1 beg to

‘“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (907)

Failure to distribute seeds in the
block areas of West Bengal

Shri Aurobindo Ghosal:
move:

I beg to

‘“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (808)
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Failure to distribute fertilizers in the
block areas of West Bengal

Shri Aurobindo Ghosal: [ beg to
move:;

“That the Demand under the

heag ‘Ministry of Community
Development and Co-operaflon’
be reduced by Rs, 100." (909)

Failure of the housing schemes in the
block areas of West Bengal

Shri Aurobindo Ghosal:
move:

“That the Demand under the
head ‘Ministry of Community
Development and =Co-operation’
be reduced by Rs. 100" (910)

I beg to

Development of block areas vis a vis
the contiguous non-block areas

Shri Aurobindo Ghosal: I beg to
move;

“Thet the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (811)

Formation of Community Development
Block Committees in West Bengal
Shri Aurobindo Ghosal: 1 beg to

move:

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100.” (912)

Need to restrict the power of B.D.Os.
Shri Aurobindo Ghosal: 1 beg to
move:

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100." (913)

Need to review the working of the
C.D. Blocks of West Bengal

Shri Aurobindo Ghesal: 1 beg to
move:
“That the Demand under the
head ‘Ministry of Community

Development and Co-operation’
be reduced by Rs. 100" (914)
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Need for re.orienting the working of
the C.D. Offces in West Bengal

Shri Aurobindo Ghosal:
move:

1 beg to

“That the Demand under the
head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100." (8915)

Need to stop the employment of B.D.O
simultaneously in other official and
Government works

Shri Aurobindoe Ghosal:
move:

I beg to

“That th¢ Demand under the

head ‘Ministry  of Community
Development and Co-operation’
be reduced by Rs. 100." (916)

Need to establish contracty between
the Block authorities and the local
people in West Bengal

Shri Aurcbinde Ghosal:
move;

1 beg‘t.o

“That the Demand under the

head 'Ministry of Community
Development and Co-operation’
be reduced by Rs. 100" (817)

representation of social
Block Committees of

Manner of
workers in
West Bengal

Shri Aurobindo Ghosal: 1 beg to

move:

“That the Demand under the

head ‘Ministry of Community
Development and Co.operation’
be reduced by Rs, 100" (1012)

Need to stop the representation of the
non.-functioning units of the Bharat
Sewak Samaj in the Block Commit.
tees of West Bengal

Shri Aarobindo Ghosal: I beg to
move:
“That the Demand under the
head ‘Ministry of Community

Development and Co.operation’
be reduced by Re. 100" (1013)
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Need to set up a Parliamentary Com-
mittee to enquire into the working
of C.D, Blocks of West Bengal

Shri Aurobindo Ghosal: ] beg to
move:
“That the Demand under the

head ‘Ministry of Community
Development and  Co-operation’
be reduced by Rs. 100" (1014)

Need for proper and strict audit of the
amounts spent by the Community
Development Blocks

Shri Aurobinde Ghosal: 1 beg to
move:
“That the Demand under the

head ‘Ministry of Community
Development and Co-operation’
be reduced by Rs. 100" (1015)

Need to appoint Gram Sevaks and
Grame Sevikas from local people

Shrl Aurobindo Ghosal: [ beg to
move:

“That the Demand under the
head  ‘Ministry  of Community
Development  and  Co-operation’
be reduced by Rs. 100"  (1016)

Need to channelise the sale and pur-
chase of all agricul.ural commodities
of the Block areas through the
B'ock authorities

Shri Aurobindo Ghosal:
move;

1 beg to

“That the Demand under the
head  ‘Ministry of Community
Development and  Co-operation’
be reduced by Rs. 100" (1017)

Need to give domestic loans to the
people of block areas payable in
easy instalments

Sh-i Aurobinde Ghosal:
move:

“That the demand under the
head Ministry of Community
Development and Co-operation be
reduced by Rs. 100." (1018).

I beg to

APRIL 12, 1961

for Grants 10970

Need to ackuaint the B.D.Os of West
Bengal with the report of the Agri-
cultural Labour Enquiry Committee
Shri Aurobindo Ghosal:
move:

“That the demand under the
head Ministry of Community
Development and Co-operation be
reduced by Rs. 100.” (1019).

I bez to

Need for integrated plans of develop-
ment for the contiguvus Block areas
Shri Aurobindo Ghosal:
move:

“That the demand under the
head  Ministry  of  Community
Development and Co-operation be
reduced by Rs. 100" (1020).

Need for schemes for liquidating the
agricnl'ural unemployment at Block
level

Shri Aurobinde Ghosal:
move:

“That the demand under the
head  Ministry of Coemmunity
Development and Co-operation be
reduced by Rs, 100" (1021).

Need to select prominent persons jor
B.D.C. at taluka level from ail
purties in the States

I beg to

I bea to

Shri M, B, Thakore: I beg to move:

“That the demand wunder the
head  “Community Developme:
Projects, National Extension Sar-
vice and Co-operation be reduced
by Rs. 100." (286).

Need to select prominent persons re-
presenting all parties for the District
Development Boards in the States

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Community TDevelopment
Projects, National Extension Ser-
vice and Co-opera‘ion’ be reduced
by Rs 100" (287).

Need to reduce the number of gov-
ernment officuals in District Deve-
lopment Boards

Shri M. B. Thakore: 1 beg 1o move:

“That the demand under the
head ‘Community Development
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Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100.” (288).

Need to set up permanent touring
guides for the co-operative societies

Shri Aurobinde Ghosal: 1 heg to
move:

“That the demand under the
head ‘Community Developmont
Projects, National Extension Ser-
vice and Co-opera‘ion’ be reduced
by Rs. 100" (808).

Need to set up permanent purchase
and marketing offices for the co-
operative societies

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operalion’ be reduced
by Rs. 100." (809).

Selection of village leaders

Shri Aurobindo Ghesxal: 1 beg to
movc:

“That the demand wunder the
head ‘Community Developnient
Projects, National Extension Ser-
vice and Co-operatian’ be reduced
by Rs. 100." (810)

Need for recruiting popular youths for
training in village leaders

Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation' be reduced
by Rs. 100.” (811).

Need (o stop giving of contract jor any
social or public work to any youth
organisation

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head ‘Community Development

CHAITRA 22, 1883 (SAKA)

for Grants 10972

Projects, National Extension Ser-
vire and Co-opera‘'ion’ be reduced
by Rs. 100." (812).

Training of ﬂon-otgcial member of

the Block Deve

Shri Aurobindo Ghosal: 1 beg 1o
move:

pment Committee

“That the demand under the
head ‘Community Developmenlt
Projects, National Extension Ser-
viee and Co-operation’ be reduced
by Rs. 100" (813).

se of jeeps of C.D. Blocks

Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the
heud  ‘Community  Development
Projects. National Extension Ser-
vice and Co-operation’ be reduced
by Rs 100" (814).

Need to fix a siundard for awarding

prizes to the village level workers

Shri Aurobindo Ghosal: [ beg to

move:

“That the demand under the
head  ‘Community Developme:t
Projects, National Extension Ser-
vice and Co-opera‘ion’ be reduced
by Rs. 100" (815).

Neeq for a criterion for awarding
prizes in the best village competitton

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head ‘Community  Development
Projects, National Extension Ser-
vice and Co-opera’ion’ be redured
by Rs. 100.” (B16).

Need to develop co-operatives in

block areas in West Bengal

Shri Aurcbindo Ghomal: I beg to
move:

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation be reduced
by Rs. 100.” (858).
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Need for coordination between Block
Development authorities and co-
operative  Developments of the
States

8hri Aurobinde Ghosal:
‘move:

I beg to

“That the demand under the
head Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100." (860).

Mal-administration of the co-ope-ative
societies

Bhri Aurobindo Ghosal:
move:

I beg to

“That the demand under the
head  ‘Community  Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100" (861).

Need for strict audit of the co-opera-
tive societies

Shri Aurobindo Ghosal:
move:

“That the demand under the
head ‘Community Development
Projects, National Extention Ser-
vice and Co-operation’ be reduced
by Rs. 100." (862)

1 beg to

Need to run in efficient co-operative
societies by Government agencies

Shri Aurobinde Ghosal:
move:

I beg to

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100.” (863)

Need to appoint permanent industrial
organisers for the co-operatives

Shri Aurobindo Ghosal:
move:

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100." (864).

I beg to

*Half-an-hour Discussion.
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Shri Aurobindo Ghosal: I
move:

beg to

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100.” (899).

Discrimination in granting scholar-
ship by B.D.Os.

Shri Aurobinde Ghosal; ]
move:

beg to

“That the demand under the
head ‘Community Developmz::
Projects, National Extension Ser-
vice and Co-operation’ be reduced
by Rs. 100.” (900).

Failure in the implementation of Ideal
Village Schemes in Block areas

Shri Aurobindo Ghosal:
move:

1 beg to

“That the demand under the
head ‘Community Development
Projects, National Extension Ser-
vice and Co-operation' be reduced
by Rs. 100." (901).

Mr. Deputy-Speaker: All the cut
motions are now before the House.

18.04 hrs.
ORISSA LAND REFORMS ACT*

Mr. Speaker: The House will now
take up the half-an-hour discussion
Shri Panigrahi may raise the discus-
sion. Sitting till 6 O'clock is suffi-
ciently tiresome. T am not going to
allow any half-an-hour discussion
hereafter till the Session is over.

Shri D. C. Sharma: I request Shri
Panigrahi not to move his half-an-
hour discussion today ....(Interrup-
tions.)





